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Annex III 
 

Branch Name:  
 Bank Name: 

            Block Name: 
Progress report for  
the month of ------,            District: 
20--             State: 

No. of loans – Actual * ₹lakh 
 
 

 
 
 

S. No 

 
No of SHGs with SB account 

Credit Linked SHGs in the month Credit outstanding 

New Loans Repeat Loans Cumulative   

Total S/B 
accounts 
till last 
month 

New a/c 
opened 

this 
month 

 

Cumulative 

 
No of 
loans 

 
Amount 

Disbursed* 

 
No of 
loans 

 
Amount 

Disbursed* 

 
No of 
loans 

 
Amount 

Disbursed* 

 

No of loans 

 
Amount 

Outstanding* 

  
1(a) 

 
1(b) 

1(c) = 
1(a)+1(b) 

 
2(a) 

 
2(b) 

 
3(a) 

 
3(b) 

4(a) = 
2(a)+3(a) 

 
4(b)=2(b)+3(b) 

 
5(a) 

 
5(b) 

            

            

            

            

            

*New loans: First linkage loans to be considered as the new loans 
*Second and third linkage to be counted under repeat finance 
* Credit Outstanding 5(a) and 5(b) should be inclusive of the cumulative credit disbursed in the month i.e. 5(b) = 4(b) + credit outstanding till last 
month 
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